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No.CGPDTM-11018(11)/1/2020-CGTMR-Part(1) / 4 ‘7lf Date:03.07.2025

OFFICE ORDER

The office of CGPDTM is undergoing augmentation of resources and in order to effectively
achieve the output and outcome of the office, the officers / office staff are transferred based on
their station tenure to meet the requirement as per administrative exigency.

Upon completion of the station tenure, the Competent Authority has approved the transfer of
Shri Akram Ali, Examiner of TM, GI & Copyright at, Trademark Registry, Ahmedabad, with
immediate effect.

2. Shri. Akram Ali shall report to Head of Office, Trademark Registry, Ahmedabad and
shall carry out the work assigned by the office. Shri. Akram Ali is eligible for transfer

entitlements as per FR Rules and DoPT Guidelines.
-
(S.K.Pamf'zy)f o3

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

This is issued with the approval of the competent authority.

O/o CGPDTM
To,
Shri Akram Ali, Examiner of TM, GI & Copyright
Trade Marks Registry, Mumbai
Copy to:- .
1. Head of Office, Trade Marks Registry Chennai, Delhi, Kolkata, Mumbai, Ahmedabad &
RGNIIPM, Nagpur.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, Mumbai.

Personal file.

. Hindi version follows.

Guard file.
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OFFICE ORDER

The office of CGPDTM is undergoing augmentation of resources and in order to effectively
achieve the output and outcome of the office, the officers / office staff are transferred based on
their station tenure to meet the requirement as per administrative exigency.

Upon completion of the station tenure, the Competent Authority has approved the transfer of
Shri N.K. Verma, Examiner of TM, GI & Copyright at, Trademark Registry Mumbai, with
immediate effect.

2. Shri N.K. Verma, shall report to Head of Office, Trademark Registry, Mumbai and
shall carry out the work assigned by the office. Shri N.K. Verma is eligible for transfer
entitlements as per FR Rules and DoPT Guidelines.

This is issued with the approval of the competent authority.

ﬁ?' 3 77/2-5'
(S.K.Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
To,
Shri N.K. Verma, Examiner of TM, GI & Copyright
Trade Marks Registry, Ahmedabad

Copy to:-

1. Head of Office, Trade Marks Registry Chennai, Delhi, Kolkata, Mumbai, Ahmedabad &
RGNIIPM, Nagpur. ’

- IT Division, Patent Office, Delhi — for uploading on official website.

Pay & Accounts Officer, PAQ, Mumbai.

Personal file.

Hindi version follows.

Guard file.
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OFFICE ORDER

The office of CGPDTM is undergoing augmentation of resources and in order to effectively
achieve the output and outcome of the office, the officers / office staff are transferred based on
their station tenure to meet the requirement as per administrative exigency.

Upon completion of the station tenure, the Competent Authority has approved the transfer of
Smt. V.J. Karkera Personal Assistant at, Trademark Registry Ahmedabad, with immediate
effect.

2 Smt. V.J. Karkera, shall report to Head of Office, Trademark Registry, Ahmedabad
and shall carry out the work assigned by the office. Smt. V.J. Karkera is eligible for transfer
entitlements as per FR Rules and DoPT Guidelines.

This is issued with the approval of the competent authority.

3/7/38
(S.K.Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

O/o CGPDTM

To,

Smt. V.J. Karkera, Personal Assistant

Trade Marks Registry, Mumbai
Copy to:-
1. Head of Office, Trade Marks Registry Chennai, Delhi, Kolkata, Mumbai, Ahmedabad &

RGNIIPM, Nagpur.

2. IT Division, Patent Office, Delhi — for uploading on official website.
3. Pay & Accounts Officer, PAO, Mumbai.
4. Personal file.
5. Hindi version follows.
6. Guard file.
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OFFICE ORDER

The office of CGPDTM is undergoing augmentation of resources and in order to effectively
achieve the output and outcome of the office, the officers / office staff are transferred based on
their station tenure to meet the requirement as per administrative exigency.

Upon completion of the station tenure, the Competent Authority has approved the transfer of
Smt. S. Vasanthi, Stenographer Grade I at Trademark Registry Delhi, with immediate effect.

2. Smt. S. Vasanthi, shall report to Head of Office, Trademark Registry, Delhi and shall
carry out the work assigned by the office. Smt. S. Vasanthi is eligible for transfer entitlements

as per FR Rules and DoPT Guidelines.
(S.K.fa:@ﬁ

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

This is issued with the approval of the competent authority.

O/o CGPDTM
To,
Smit. S. Vasanthi, Stenographer Grade I
Trade Marks Registry, Chennai
Copy to:-

I. Head of Office, Trade Marks Registry Chennai, Delhi, Kolkata, Mumbai, Ahmedabad &
RGNIIPM, Nagpur.

IT Division, Patent Offjce, Delhi — for uploading on official website.

Pay & Accounts Officer, PAO, Mumbai.

Personal file.

Hindi version follows.

Guard file.
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OFFICE ORDER

The office of CGPDTM is undergoing augmentation of resources and in order to effectively
achieve the output and outcome of the office, the officers / office staff are transferred based on
their station tenure to meet the requirement as per administrative exigency.

Upon completion of the station tenure, the Competent Authority has approved the transfer of
Shri Radheshyam, Stenographer Grade I at, Trademark Registry, Chennai, with immediate
effect.

¥ Shri Radheshyam, shall report to Head of Office, Trademark Registry, Chennai and
shall carry out the work assigned by the office. Shri Radheshyam is eligible for transfer
entitlements as per FR Rules and DoPT Guidelines.

This is issued with the approval of the competent authority.

2/7]as
(S.K.Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

O/o CGPDTM

To,

Shri Radheshyam, Stenographer Grade I

Trade Marks Regisu'g, New Delhi
Copy to:-
1. Head of Office, Trade Marks Registry Chennai, Delhi, Kolkata, Mumbai, Ahmedabad &

RGNIIPM, Nagpur.

2. IT Division, Patent Office, Delhi — for uploading on official website.
3. Pay & Accounts Officer, PAO, Mumbai.
4. Personal file.
5. Hindi version follows.
6. Guard file.
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OFFICE ORDER

The office of CGPDTM is undergoing augmentation of resources and in order to effectively
achieve the output and outcome of the office, the officers / office staff are transferred based on
their station tenure to meet the requirement as per administrative exigency.

Upon completion of the station tenure, the Competent Authority has approved the transfer of
Shri D.R. Gorule, Assistant Examiner at, Trademark Registry, Delhi, with immediate effect.

2. Shri D.R. Gorule, shall report to Head of Office, Trademark Registry, Delhi and shall
carry out the work assigned by the office. Shri D.R. Gorule is eligible for transfer entitlements

as per FR Rules and DoPT Guidelines.
3/7/25
(S.K.Pandéy)

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

This is issued with the approval of the competent authority.

O/o CGPDTM
To,
Shri D.R. Gorule, Assistant Examiner
Trade Marks Registry, Mumbai
Copy to:-
1. Head of Office, Trade Marks Registry Chennai, Delhi, Kolkata, Mumbai, Ahmedabad &
RGNIIPM, Nagpur.

IT Division, Patent Ofﬁ::e, Delhi - for uploading on official website.
. Pay & Accounts Officer, PAO, Mumbai.

Personal file.

Hindi version follows.

Guard file.
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OFFICE ORDER

The office of CGPDTM is undergoing augmentation of resources and in order to effectively
achieve the output and outcome of the office, the officers / office staff are transferred based on
their station tenure to meet the requirement as per administrative exigency.

Upon completion of the station tenure, the Competent Authority has approved the transfer of
Smt. R. Priya, Assistant Examiner at, Trademark Registry, Mumbai, with immediate effect.

2, Smt. R. Priya, shall report to Head of Office, Trademark Registry, Mumbai and shall
carry out the work assigned by the office. Smt. R. Priya is eligible for transfer entitlements as
per FR Rules and DoPT Guidelines.

This is issued with the approval of the competent authority.

3 ?;;.S'
(S.K.Pandey
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM

To,
Smt. R. Priya, Assistant Examiner
Trade Marks Registry, Chennai

Copy to:-

1. Head of Office, Trade.Marks Registry Chennai, Delhi, Kolkata, Mumbai, Ahmedabad &
RGNIIPM, Nagpur.

IT Division, Patent Office, Delhi — for uploading on official website.

. Pay & Accounts Officer, PAO, Mumbai.

. Personal file.

Hindi version follows.

. Guard file.
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OFFICE ORDER

The office of CGPDTM is undergoing augmentation of resources and in order to effectively
achieve the output and outcome of the office, the officers / office staff are transferred based on
their station tenure to meet the requirement as per administrative exigency.

Upon completion of the station tenure, the Competent Authority has approved the transfer of
Shri Shailendra Kumar, Assistant Examiner at, Trademark Registry, Chennai, with immediate
effect.

z Shri Shailendra Kumar, shall report to Head of Office, Trademark Registry, Chennai,
and shall carry out the work assigned by the office. Shri Shailendra Kumar is eligible for
transfer entitlements as per FR Rules and DoPT Guidelines.

This is issued with the approval of the competent authority.

3735
(S.K.Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

O/o CGPDTM
To,
Shri Shailendra Kumar, Assistant Examiner
Trade Marks Registry, Mumbai
Copy to:-

1. Head of Office, Trade Marks Registry Chennai, Delhi, Kolkata, Mumbai, Ahmedabad &
RGNIIPM, Nagpur.

. IT Division, Patent Office, Delhi — for uploading on official website.

Pay & Accounts Officer, PAO, Mumbai.

Personal file.

Hindi version follows.

Guard file.
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OFFICE ORDER

The office of CGPDTM is undergoing augmentation of resources and in order to effectively
achieve the output and outcome of the office, the officers / office staff are transferred based on
their station tenure to meet the requirement as per administrative exigency.

Upon completion of the station tenure, the Competent Authority has approved the transfer of
Shri C. Manoj Kumar, Assistant Superintendent at Trademark Registry, Chennai, with
immediate effect.

2, Shri C. Manoj Kumar, shall report to Head of Office, Trademark Registry, Chennai,
and shall carry out the work assigned by the office. Shri C. Manoj Kumar is eligible for transfer

entitlements as per FR Rules and DoPT Guidelines.
é:; 2 728"
(S.K.Pandey)

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM

This is issued with the approval of the competent authority.

To,
Shri C. Manoj Kumar, Assistant Superintendent
Trade Marks Registry, Mumbai

Copy to:-

1. Head of Office, Trade Marks Registry Chennai, Delhi, Kolkata, Mumbai, Ahmedabad &
RGNIIPM, Nagpur.

. IT Division, Patent Office, Delhi — for uploading on official website.

Pay & Accounts Officer, PAO, Mumbai.

Personal file.

Hindi version follows.

Guard file.
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OFFICE ORDER

The office of CGPDTM is undergoing augmentation of resources and in order to effectively
achieve the output and outcome of the office, the officers / office staff are transferred based on
their station tenure to meet the requirement as per administrative exigency.

Upon completion of the station tenure, the Competent Authority has approved the transfer of
Shri P. S. Sawant, Assistant Superintendent at Trademark Registry, Ahmedabad, with
immediate effect.

b Shri P. S. Sawant, shall report to Head of Office, Trademark Registry, Ahmedabad and
shall carry out the work assigned by the office. Shri P. S. Sawant is eligible transfer entitlements
as per FR Rules and DoPT Guidelines.

This is issued with the approval of the competent authority.

375
(S.K.Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

O/o CGPDTM
‘To,
Shri P.S Sawant, Assistant Superintendent
Trade Marks Registry, Mumbai
Copy to:- ’
1. Head of Office, Trade Marks Registry Chennai, Delhi, Kolkata, Mumbai, Ahmedabad &
RGNIIPM, Nagpur.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, Mumbai.

Personal file.

Hindi version follows.

Guard file.
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OFFICE ORDER

The office of CGPDTM is undergoing augmentation of resources and in order to effectively
achieve the output and outcome of the office, the officers / office staff are transferred based on
their station tenure to meet the requirement as per administrative exigency.

Upon completion of the station tenure, the Competent Authority has approved the transfer of
Shri S. Jayakumar, Lower Division Clerk at Trademark Registry, Delhi with immediate effect.

6 Shri S. Jayakumar shall report to Head of Office, Trademark Registry, Delhi and shall
carry out the work assigned by the office. Shri S. Jayakumar is eligible transfer entitlements as
per FR Rules and DoPT Guidelines.

This is issued with the approval of the competent authority.

Bl

= [7/28

(S.K.Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

0O/o CGPDTM
To,
Shri S. Jayakumar, Lower Division Clerk
Trade Marks Registry, Chennai
Copy to:-

1. Head of Office, Trade Marks Registry Chennai, Delhi, Kolkata, Mumbai, Ahmedabad &
RGNIIPM, Nagpur,

IT Division, Patent Office, Delhi — for uploading on official website.

. Pay & Accounts Officer, PAO, Mumbai.

Personal file.

. Hindi version follows.

6. Guard file.
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OFFICE ORDER

The office of CGPDTM is undergoing augmentation of resources and in order to effectively
achieve the output and outcome of the office, the officers / office staff are transferred based on
their station tenure to meet the requirement as per administrative exigency.

Upon completion of the station tenure, the Competent Authority has approved the transfer of
Shri Sanjay, Lower Division Clerk at Trademark Registry, Mumbai with immediate effect.

2. Shri Sanjay shall report to Head of Office, Trademark Registry, Mumbai and shall carry
out the work assigned by the office. Shri Sanjay is eligible transfer entitlements as per FR Rules

and DoPT Guidelines.
72X
(S.K.Pm?jey/)

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

This is issued with the approval of the competent authority.

O/o CGPDTM
To,
Shri Sanjay, Lower Division Clerk
Trade Marks Registry, Delhi
Copy to:-
1. Head of Office, Trade Marks Registry Chennai, Delhi, Kolkata, Mumbai, Ahmedabad &
RGNIIPM, Nagpur.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, Mumbai.

Personal file.

Hindi version follows.

Guard file.
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OFFICE ORDER

The office of CGPDTM is undergoing augmentation of resources and in order to effectively
achieve the output and outcome of the office, the officers / office staff are transferred based on
their station tenure to meet the requirement as per administrative exigency.

Upon completion of the station tenure, the Competent Authority has approved the transfer of
Shri Prabhakar M. Poojary, Lower Division Clerk at Trademark Registry Ahmedabad, with
immediate effect.

2. Shri Prabhakar M. Poojary, shall report to Head of Office, Trademark Registry
Ahmedabad, and shall carry out the work assigned by the office. Shri Prabhakar M. Poojary is
eligible transfer entitlements as per FR Rules and DoPT Guidelines.

This is issued with the approval of the competent authority.

'E.; 7/2$
(S.K.Pandey)
Senior Joint Registrar of TM, GI & CR

Head of Administration & Establishment

O/o CGPDTM
To, .
Shri Prabhakar M. Poojary, Lower Division Clerk
Trade Marks Registry, Mumbai
Copy to:-
1. Head of Office, Trade Marks Registry Chennai, Delhi, Kolkata, Mumbai, Ahmedabad &
RGNIIPM, Nagpur.

. IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, Mumbai.

. Personal file.

Hindi version follows.

. Guard file.
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OFFICE ORDER

The office of CGPDTM is undergoing augmentation of resources and in order to effectively
achieve the output and outcome of the office, the officers / office staff are transferred based on
their station tenure to meet the requirement as per administrative exigency.

Upon completion of the station tenure, the Competent Authority has approved the transfer of
Shri Jagdish S. Barve, Lower Division Clerk at RGNIIPM, Nagpur with immediate effect.

2. Shri Jagdish S.Barve shall report to Head of Office, RGNIIPM, Nagpur and shall carry
out the work assigned by the office. Shri Jagdish S Barve is eligible for transfer entitlements
as per FR Rules and DoPT Guidelines.

This is issued with the approval of the competent authority.

3 7/ 2 <
(S.K.Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

0O/o CGPDTM
To,
Shri Jagdish S. Barve, Lower Division Clerk
Trade Marks Registry, Mumbai
Copy to:-

1. Head of Office, Trade Marks Registry Chennai, Delhi, Kolkata, Mumbai, Ahmedabad &
RGNIIPM, Nagpur.

2. IT Division, Patent Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PAO, Mumbai.

4. Personal file.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Upon consideration of request, Smt. C.K. Kalaiselvi, Examiner of TM, GI & CR, Trade
Marks Registry, Mumbai is hereby transferred to Trade Marks Registry, Chennai with
immediate effect. She shall report to Head of Office, Trade Marks Registry, Chennai and
shall carry out the work assigned by the office. This transfer is on her own request.

This issues with approval of competent authority.

7jas
(S.K.Pa%ze){)

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

O/o CGPDTM
To,
Smt. C.K. Kalaiselvi, Examiner of Trade Marks, GI & Copyright
Trade Marks Registry, Mumbai
Copy to:-

1. Head of Office, Trade Marks Registry Chennai, Delhi, Kolkata, Mumbai, Ahmedabad &
RGNIIPM, Nagpur.

IT Division, Patent Office, Delhi — for uploading on official website.

. Pay & Accounts Officer, PAO, Mumbai.

. Personal file.

. Hindi version follows.

. Guard file.
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